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                   का.आ. 418(अ).— भारत सरकार, रेलवे अधिधियम, 1989 (1989 का 24), धिसे रेलवे 

(संशोिि) अधिधियम, 2008 द्वारा संशोधित धकया गया है, की िारा 20A (1) द्वारा प्रदत्त शक्तियो ंका प्रयोग 

करते हुए, उत्तर प्रदेश राज्य के िौिपुर धिले में धवशेष रेलवे पररयोििा, tksM+us okyh Þnhnkjxat 

¼,ubZvkj½ शाहगंज fcYokbZ ckbZikl ¼शाहगंज जंक्शन ½5.7 fdeh dks tksM+us okyh dkWMZ 

ykbußA A के धिष्पादि, रखरखाव, प्रबंिि और संचालि के धलए धिम्नधलक्तखत अिुसूची में धिधदिष्ट भूधम को 

सावििधिक प्रयोिि के धलए अधिित करिे के अपिे इरादे की घोषणा करता है। 

               कोई भी व्यक्ति िो उि भूधम में रुधच रखता है, वह इस अधिसूचिा के प्रकाशि की धतधि से 30 

धदिो ंके भीतर, रेलवे अधिधियम, 1989 की िारा 20A की उप-िारा (1) के अिुसार, उि प्रयोििो ंके धलए 

भूधम के अधिग्रहण के संबंि में आपधत्त दिि कर सकता है। 

स.ं   414] नई दिल्ली, बृहस्ट्पजतवार , िनवरी 23, 2025/माघ 3, 1946  
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प्रते्यक आपधत्त को सक्षम प्राधिकारी, अिाित् धवशेष भूधम अधिग्रहण अधिकारी, वाराणसी  धिला वाराणसी, उत्तर 

प्रदेश के पास धलक्तखत रूप में प्रसु्तत धकया िाएगा, और उसमें आपधत्त के आिार और आपधत्तकताि की भूधम 

में रुधच का उले्लख धकया िाएगा। सक्षम प्राधिकारी आपधत्तकताि को व्यक्तिगत रूप से या कािूिी प्रधतधिधि 

के माध्यम से सुिे िािे का अवसर देगा, और सभी आपधत्तयो ंको सुििे और आवश्यक समझे िािे पर, कोई 

अधतररि िांच करिे के बाद, आदेश द्वारा, या तो आपधत्तयो ंको स्वीकृत या अस्वीकृत कर सकता है। 

              रेलवे अधिधियम, 1989 की िारा 20A की उप-िारा (1) के तहत सक्षम प्राधिकारी द्वारा धकया गया 

कोई भी आदेश अंधतम होगा। 

                इस अधिसूचिा के अंतगित आिे वाली भूधम के संबंि में भूधम योििाएँ और अन्य धववरण रुधच 

रखिे वाले व्यक्तियो ंद्वारा धिरीक्षण के धलए सक्षम प्राधिकारी के कायािलय में उपलब्ध हैं। 

उत्तर प्रदेश राज्य के प्रयागराि धिले में धवशेष रेलवे पररयोििा, Þnhnkjxat ¼,ubZvkj½  शाहगंज fcYokbZ 

ckbZikl ¼शाहगंज जंक्शन ½ 5.7 fdeh dks tksM+us okyh dkWMZ ykbußA के धलए िौिपुर धिले के 

अंदर संरचिा सधहत या उसके धबिा आिे वाली भूधम का संधक्षप्त धववरण: 

क्र.सं. धिला का िाम  तहसील का 

िाम 

गावं का िाम सवे/खसरा संख्या के्षत्रफल (हेके्टयर 

में) 

1 िौिपुर  शाहगंि 

सदर 

गोधिला   

1 
   

569 0.0872 

2 
   

568 0.012 

3 
   

567 0.0429 

4 
   

566 0.0286 

5 
   

564 0.0535 

6 
   

563 0.031 

7 
   

562 0.02 

8 
   

561 0.0027 

9 
   

560 0.0098 

10 
   

559 0.1313 

11 
   

507 0.073 

12 
   

506 0.069 

12    570 0.0537 

14 
   

537 0.0029 

 
   

Total 0.6176 

 

2 िौिपुर  शाहगंि  ताखा पधिम सवे/खसरा संख्या के्षत्रफल (हेके्टयर 

में) 

1       1015 0.0803 

2       993 0.0204 

3       994 0.0108 

4       995 0.0104 

5       996 0.0244 
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6       997 0.0314 

7       1016 0.0536 

8       1225/2496 0.008 

9       1230 0.0001 

10       1229 0.0588 

11       1225/2497 0.1808 

12       1225 0.0215 

13       1231 0.0495 

14       1237 0.196 

15       1517 0.1487 

16       2237 0.024 

17       1232 0.053 

18       1234 0.045 

19       1235 0.0146 

20       1236 0.231 

21       1239 0.0014 

22       991 0.5010 

23       1220 0.0051 

24       1071 0.0121 

25       1224 0.081 

26       1223 0.0759 

27       1217 0.0737 

28       1215 0.0757 

29       1216 0.0041 

30       1233 0.024 

31       1242 0.1466 

32       1243 0.1319 

33       1244 0.2 

34       1250 0.0349 

35       1249 0.0236 

36       1248 0.5018 

37       1247 0.081 

38       1246 0.0012 

39       1245 0.2005 

40       1373 0.0107 

41       1626 0.0636 

42       1625 0.2368 

43       1622 0.069 

44       1623 0.077 

45       1621 0.069 

46       1620 0.2087 

47       1467 0.0056 

48       1516 0.0223 

49       1525 0.05 

50       1523 0.1408 

51       1524 0.1458 

52       1534 0.2746 
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53       1536 0.0002 

54       1538 0.0001 

55       1537 0.0129 

56       1541 0.0384 

57       1545 0.002 

58       1543 0.0017 

59       1549 0.4535 

60       1546 0.3794 

61       1619 0.0192 

62       1814 0.1102 

63       2191 0.031 

64       2182 0.1372 

65       2181 0.0124 

66       2176 0.3476 

67       2184 0.0114 

68       2186 0.045 

69       2185 0.0022 

70       2187 0.1192 

71       2167 0.2354 

72       2166 0.0176 

73       2225 0.1449 

74       2227 0.1638 

75       2228 0.004 

76       2229 0.1161 

77       2230 0.3031 

78       2238 0.0844 

79       2236 0.045 

80       2233 0.0569 

81       1386 0.6463 

82       1389 0.0137 

83       1385 0.0001 

84       1391 0.0038 

85       1392 0.108 

86       1393 0.2309 

87       1394 0.1196 

88       1395 0.0599 

89       1396 0.0004 

90       1419 0.0155 

91       1397 0.0009 

92       1462 0.021 

93       1463 0.0089 

94       1464 0.13 

95       1465 0.1475 

96       1470 0.0378 

97       1469 0.214 

98       1474 0.0335 

99       1476 0.0098 
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100       1475 0.02 

101       1468 0.0219 

102       1471 0.0051 

103       1519 0.2344 

104       1520 0.0143 

105       1624 0.0166 

106       992 0.083 

107       1384 0.0001 

        TOTAL 9.9035 
 

 

3 िौिपुर  शाहगंि  ताखा पूवि सवे/खसरा संख्या के्षत्रफल (हेके्टयर 

में) 

1    838 0.2597 

2    828 0.0312 

3    829 0.0674 

4    830 0.0643 

5    832 0.2473 

6    826 0.0087 

7    827 0.0797 

8    779 0.0049 

9    780 0.0025 

10    863 0.0021 

11    864 0.0307 

12    865 0.0025 

13    866 0.02 

14    867 0.0165 

15    870 0.2784 

16    885 0.006 

17    879 0.006 

18    873 0.576 

19    871 0.0097 

20    895 0.0021 

21    891 0.0212 

22    888 0.0225 

23    890 0.0297 

24    887 0.0367 

25    898 0.0028 

26    896 0.0147 

27    834 0.1026 

28    985 0.0072 

29    884 0.016 

30    883 0.0197 

31    833 0.0173 

32    855 0.0834 

33    836 0.4598 

34    963 0.0005 
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35    964 0.0001 

36    1003 4.2379 

37    868 0.0055 

    TOTAL 6.7933 
  

[Qk la 190-W/Land/JNU and SHG] 
”;ke flag] eq[; iz”kklfud vf/kdkjh@fuekZ.k&f}rh; 

 

 

 

MINISTRY OF RAILWAYS 

(Northern Railway) 

(Construction Organization) 

NOTIFICATION 

New Delhi, the 22nd January , 2025 

 

                   S.O. 418(E).-The Central Government, in exercise of the powers conferred by Section 20A (1) 

of the Railways Act, 1989 (24 of 1989), as amended by the Railways (Amendment) Act, 2008, hereby 

declares its intention to acquire the land specified in the Schedule annexed hereto for the public purpose, 

namely for the execution, maintenance, management, and operation of the special railway project, “Chord 

Line Connecting DJD (NER)-SHG-BWI Bypassing SHG (Shahganj Jn.) 5.7 Km” Reg- villages 

Godila. Takha (West) & Takha (East) Of Tehsil: Shahganj Sadar, District: Jaunpur 

                 Any person interested in the said land may, within 30 days from the date of publication of this 

notification, object to the acquisition of the land for the purposes mentioned above, as provided under sub-

section (1) of Section 20A of the Railways Act, 1989. 

                  Every objection shall be made to the competent authority, namely the Special Land Acquisition 

Officer, Varanasi. District Varanasi, Uttar Pradesh, in writing, and shall state the grounds of objection and 

the interest of the objector in the land. The competent authority shall give the objector an opportunity of 

being heard, either in person or by a legal practitioner, and May, after hearing all such objections and after 

making such further inquiry, if any, as it thinks necessary, by order, either allow or disallow the objections. 

                Any order made by the competent authority under sub-section (1) of Section 20A of the Railways 

Act, 1989 shall be final. 

                   The land plans and other details of the land covered under this notification are available in the 

office of the  competent authority for inspection by the interested persons. 

 

SCHEDULE 

A brief description of the land in Prayagraj district of Uttar Pradesh state required for the special railway 

project, “Chord Line Connecting DJD (NER)-SHG-BWI Bypassing SHG (Shahganj Jn.) 5.7 Km” 

Reg- villages Godila. Takha (West) & Takha (East) Of Tehsil: Shahganj Sadar, District: Jaunpur 

including or excluding structures: 

 

Sr. 

No. 

Name of 

District 

Name of 

Tehsil 

Name of Village Survey/Khasra No. Area (in 

Hectares) 

1 Jaunpur Shahganj 

Sadar 

Godila   

1 
   

569 0.0872 

2 
   

568 0.012 
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3 
   

567 0.0429 

4 
   

566 0.0286 

5 
   

564 0.0535 

6 
   

563 0.031 

7 
   

562 0.02 

8 
   

561 0.0027 

9 
   

560 0.0098 

10 
   

559 0.1313 

11 
   

507 0.073 

12 
   

506 0.069 

13    570 0.0537 

14 
   

537 0.0029 

    Total 0.6176 

 

Sr. No. Name of District Name of 

Tehsil 

Name of 

Village 

Survey/Khasra 

No. 

Area (in 

Hectares) 

2 Jaunpur Shahganj 

Sadar 

TAKHA 

(WEST) 

  

1       1015 0.0803 

2       993 0.0204 

3       994 0.0108 

4       995 0.0104 

5       996 0.0244 

6       997 0.0314 

7       1016 0.0536 

8       1225/2496 0.008 

9       1230 0.0001 

10       1229 0.0588 

11       1225/2497 0.1808 

12       1225 0.0215 

13       1231 0.0495 

14       1237 0.196 

15       1517 0.1487 

16       2237 0.024 

17       1232 0.053 

18       1234 0.045 

19       1235 0.0146 

20       1236 0.231 

21       1239 0.0014 

22       991 0.5010 

23       1220 0.0051 

24       1071 0.0121 

25       1224 0.081 

26       1223 0.0759 

27       1217 0.0737 
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28       1215 0.0757 

29       1216 0.0041 

30       1233 0.024 

31       1242 0.1466 

32       1243 0.1319 

33       1244 0.2 

34       1250 0.0349 

35       1249 0.0236 

36       1248 0.5018 

37       1247 0.081 

38       1246 0.0012 

39       1245 0.2005 

40       1373 0.0107 

41       1626 0.0636 

42       1625 0.2368 

43       1622 0.069 

44       1623 0.077 

45       1621 0.069 

46       1620 0.2087 

47       1467 0.0056 

48       1516 0.0223 

49       1525 0.05 

50       1523 0.1408 

51       1524 0.1458 

52       1534 0.2746 

53       1536 0.0002 

54       1538 0.0001 

55       1537 0.0129 

56       1541 0.0384 

57       1545 0.002 

58       1543 0.0017 

59       1549 0.4535 

60       1546 0.3794 

61       1619 0.0192 

62       1814 0.1102 

63       2191 0.031 

64       2182 0.1372 

65       2181 0.0124 

66       2176 0.3476 

67       2184 0.0114 

68       2186 0.045 

69       2185 0.0022 

70       2187 0.1192 
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71       2167 0.2354 

72       2166 0.0176 

73       2225 0.1449 

74       2227 0.1638 

75       2228 0.004 

76       2229 0.1161 

77       2230 0.3031 

78       2238 0.0844 

79       2236 0.045 

80       2233 0.0569 

81       1386 0.6463 

82       1389 0.0137 

83       1385 0.0001 

84       1391 0.0038 

85       1392 0.108 

86       1393 0.2309 

87       1394 0.1196 

88       1395 0.0599 

89       1396 0.0004 

90       1419 0.0155 

91       1397 0.0009 

92       1462 0.021 

93       1463 0.0089 

94       1464 0.13 

95       1465 0.1475 

96       1470 0.0378 

97       1469 0.214 

98       1474 0.0335 

99       1476 0.0098 

100       1475 0.02 

101       1468 0.0219 

102       1471 0.0051 

103       1519 0.2344 

104       1520 0.0143 

105       1624 0.0166 

106       992 0.083 

107       1384 0.0001 

        TOTAL 9.9035 

 

Sr. 

No. 

Name of 

District 

Name of 

Tehsil 

Name of Village Survey/Khasra No. Area (in 

Hectares) 

3 Jaunpur Shahganj 

Sadar 

TAKHA (EAST)   

1    838 0.2597 
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2    828 0.0312 

3    829 0.0674 

4    830 0.0643 

5    832 0.2473 

6    826 0.0087 

7    827 0.0797 

8    779 0.0049 

9    780 0.0025 

10    863 0.0021 

11    864 0.0307 

12    865 0.0025 

13    866 0.02 

14    867 0.0165 

15    870 0.2784 

16    885 0.006 

17    879 0.006 

18    873 0.576 

19    871 0.0097 

20    895 0.0021 

21    891 0.0212 

22    888 0.0225 

23    890 0.0297 

24    887 0.0367 

25    898 0.0028 

26    896 0.0147 

27    834 0.1026 

28    985 0.0072 

29    884 0.016 

30    883 0.0197 

31    833 0.0173 

32    855 0.0834 

33    836 0.4598 

34    963 0.0005 

35    964 0.0001 

36    1003 4.2379 

37 

   

868 0.0055 

    TOTAL 6.7933 

      

 

[F. No. 190-W/Land/JNU and SHG] 

 

SHYAM SINGH, Chief Administrative Officer/Const-II 
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